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1,ORDER DAT 15-5-2002. 

Heard.Defect pointed out by the Registry is 

içpored.tet the CA be registered and a numoer be 

given. 

The father of the Applicant havinpreiriaturelY 

while sezz4ng under the Railways as LOCOsIi1nter. 

the APPlicant  had approached the Respondents for 0... 

compassionate appointrnent.No heed having been paid 

to thegrievance of the pplicant,he has filed the 



1"1OTESOF THE HEGI5TRY 	ORDERS OF THE T9 	JAL  

present Original AppliCation for redressal of his 

grievance. Haviflg heard learned CoUnsel for the 

Applicant and Mr.D.N.MiShra,learfled standing 

counsel for the Rai IWays (on whom a Copy of this 

petition has been served),this Original Applicatioli 

is disposec1Of,at the admission stage, with a 

direction to the Respondents to consider the case 

of the Applicant, for providing him appointment on 

compassionate ground,within a period of three 

months from the date of receipt Of a copy Of  this 

fte 
rder,• The RespondentSto take into consideration 

the various averments made in this Original 

Application(and the documents enclosed thereto) 

and communicate the final decisiefl,ifl the matter, 

to the Applicant within the time fixed/three i 

I 

months from the date of receipt of a copy of this 

rder. 

S end copi es of this order with the Co pi es 

of the Original AppliCatiOn to the Respondents, 

at the cost of the petitioner, LeaJ& counsel for 

the Applicant,Mr.SahOO, undertakes to file the 

required pestages for communication of this oLder, 

alongwith Original Application,to the Respondents 

by REGD.OST WITH AD by 20. 1-5.20021 
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